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picture also, namely that we should
see that nothing is done in a hurry.
An explanation from the hon, Minis-
ter is needed in this behalf, for, we
find in Chapter 8 of the Audit Report,
Defence  Services, 1880, the follow-
ing observation:

“The prices of the Japanese
tractors are understood to be
favourable, but they must be re-
lated to their quality as well as
performance.”

‘What is their quality, and what is
their performance? The reply from
the Ministry should have been consi-
dered first before such remarks are
incorporated in the Audit Report.
Anyhow, the matter will now go be-
fore the Public Accounts Committee,
and they can look into the matter,
But the fact that the Auditor-General
has come forward with such a state-
ment iz something very serious. I
hope Parliament has already taken
note of it, and something will come
out of this.
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(In Private Sector)
Bill
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The House will now take up Private
Members' business.

Mr. Deputy-Speaker: There are
some Bills to be introduced. Shri C. K.
Bhattacharya is not in his seat. Shri
Pocker Sahib and Shri Jhulan Sinha
are also absent.

1431 hrs.

CEILINGS ON SALARY (IN
PRIVATE SECTOR)* BILL

By Shri A. M. Tarig

Shri A. M. Tariq (Jammu and
Kashmir): I beg to move for leave to
introduce a Bill to provide for ceil-
ings on salaries in private employ-
ment.

Mr. unty-spuker: The question
is: E

“That leave be granted to intro-
duce a Bill to provide for ceilings
on salaries in private employ-
ment”.

The motion was adopted.

Shri A. M. Tarlq: I introduce the
Bill
Mr. Deputy-Speaker: Shri Subiman

Ghose is absent. Shri Jhulan Sinha
is also not in his seat.

*Published in
2, dated 16-4-1960.
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